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RESUME* OF WORK DONE BY LOK SABHA DURING 
THE FOURTH SESSION OF FOURTH LOK SABHA

1.  PERIOD OF SESSION

Period of tenlan ..  ..  l2tiiFebniai]r tolOOiMay,

1968.

Mombflr of .... 61

Number of littlnghoun  ..  ..  4l6 bours «od 43 minuni

2. ajbjourniunt motions

N«deMWc«iv«4 .... 160

CdBitat wilttild ouoidtt

Moillt ..  ..

Broû bcte« lb* Hotae

Buted bi vi«w of tbe 

adjounment motiont <m tbe 

umesub|ects admitted.



Admitted and discussed :

Sui)Ĵ > Member  Admitted  DltcuuBd  the Houw

Wldespiead resentment and out-  SM Madbu 14.2.68  14.2.66  Negatived

break of violence In Assam cob- Llmaye- 

sequBDt upon die Central Govern­

ment's conttadlctory and Irrespoâ-f ;> ■v̂*-  j y

ble pronouncementt oo the reo|?Q 

ganisatlon of the State of Assam 

thereby puictiîlntp̂aŵ p̂ijidy 
the secUiliy and  of

entire ooMb-eastem India.
-----------y.h. ......................................................................................■■.... , ........-------------------------

3. BILLS • '

r.  c‘ i.-:.

A.  GOVERNMENT BILLS

(i) Introduced ;

(1) TheDeMMunlŜ d̂̂ atĵ Â Aiî ŷĵ ^

(2) The Jammu and KadB6lif$litii**liEfllto of tli*i9feoiae ̂Ipptementary)

Mil, 1968. -

(3) TheKhuda BakhsbOrlî Public Ufaiary Bill. 1968.

(4) The Finance ail, 1 .̂  •  ̂ :

(5) The Appropriation (Vote on Account) Bill. 1968

(6) The Appropriation fift, 1968  -  ̂^

(7) The Appropciatlcn (Railways) BUI, 1968.  a- ^

(8) TheAppropriationOiiilways) i “No.'2 BQl, i968.

(9) The Haryana AppropiiitioB(Vote on Accoudty fiîi 1968.  -  ‘

(10) The Haryana Appropriation Bill, 1968.  ̂ ^

(11) The West Bengal Apivbprlatlcn (Vote on Accouitji  19̂.

(12) The West Bengal ApjwepriatioB Bill, 1968.

(13) The Uttar PradeA ApfmprUtioa (Voteon Accoatf)Ml, 1968.

(14) The Uttar Pradesh AppiiopiiatloK Bill, 1968.  '

(15) The Central Silk Board (AmendmeB) BWU

(16) The Insurance (Amendment) Bill, 1968.

(17) The Public Provident Fund BUI, 1968.

(18) TheApi»opriation(No. 2)BU1, 1968.

(19) The UaloH Territories (Sepuatioa of Judicial and Executive FiactlDns) KU,

(20) The Utur Fkadesh ApprôlMi* (Mo.<̂)kltr' 1968.

(21) The Esute Duty (Amendment) BUI, 1968.



(22) The Sute AgrlcuttUnl Qr|̂t Carporatlom Bill, 1968.

(23) The West Bmgal Apptopria%OT‘(i4o. 2)fi&iC f968

(24) The Lokpal sod Lokayidctas Bill. 1968

(25) The Bordet Security Foice Bill, 1968

(26) The Companies (Amendment) Bill, IMS

(27) The Requlsitianlng and Acquiidtian of Immovable ftopetty

(Amendment)Bill, 1966. Ai

(ii) BlUt paned by Rajya Sabha and  the

(1) The Delhi and Ajmer Rett toiiii>l (NiadABftfCttiteiiaHiici Repeal)

Bill, 1968

(2) The Pteu and Regiaratifln ̂ Bfiola (Amendment) Bin, 1968.

(3) The Oaths Bill, 1968  - •

(4) The Rlce-MilUng Industiy; (Haĝ Mtlou) Amendment Bill, 1968

(5) The R̂icvation of Blrthk and Itoattis Bin, 1B«8

<6) The Armed Foices (Special Powan) Continuaace Bill, 1968

(7) The Wat Bengal State Legldctute (Delegatlpn of Poweis) Bill, 1968

(8) The Uttar Pradesh State Legiitttate (DtieiHSftt <tf PoWn) Bill, 1968

(ill) Referred to Joint Commlttea ;

(1) The Scheduled Castes and Scheduled Tribes Orders (Ameadnuat) Bfll,

1967.

(2) The Contract Labour (Itogulttian and Abolitton) Bill, 1967.

(3) The Government (liability In'Ton) Bill, 1967. -

(4) The Lokpal and Lduyuktas Bill, 1968.

(Iv) Joint Committee - Motion fot coBcunence adopted;

The Motw Vcfalcles (AmendiiiBia:) Bill, 1965.

(V) Jfltat Committee - Evidence on Bill laid on the Table;

The Central InduMtlal tecurlty Force BUI, 1968.

(Vi) Joint Committee - Extension of time far die Pnwentatlon of fte Rwwr.

The Monopolies and Reitrktlve ‘Trade Practices Bill, 1967 - Time extended 

upto the 1st day of the last wert of the 66tfa Sesdoo of RaJya Satlu. 

Motion adopted by RaJya Sabha.



(vli) Report of Joint Committee laid on the Table:

The Central Induitilal Secutity Face BUI, 1968

(vlU) Refetied to Select Committee;

Hie Banking Laws (Amendment) Bill, 1967

(Ix) Sriect Cwmnlttee - ExtentlqB of time fat the pwscntatlaai of die Repart;

The Baiddng Laws (Amendment) BUI, 1967 *  Time extended upto the 6di

May, 1966

(X) Select Commttiee - toldnce oa Mtilr liid on the Table*.

The Banldî taws (AnumdmMt)  iii67

(xi) Itepon of Select comtaktto piesjŴd«.
■f

The Banking Laws (Amendment) Etlll, 1967

(xU) ttUs Pawed :

(1) The BItaar and Uttai Ptadedi ĵlttntlon of Bomdaties) Bill, 19̂

(2) The Displaced Pusooi (Conq̂ivatlcnt and RebaUUutlaa) Amendment BUI,

1968.

(3) The Insecticides Bill, 1967,  as piwed by Ralya Sabha.

(4) The Approptiation (Vote on Accotmt) Bill, 1968.

(5) TheAppropciation Bill, 1968.

(6) The Delhi Municipal Corpotafidti (Amendment) BUI, 1968.

(7) The Jammu and KaAmli R̂pieseiitatlan of the People (Supplementary)

Bill. 1968.

(8) The Apptopilatlon (Railway*) BUI, 1968.

(9) The Appcoialatlon (Railway*) No. 2 BiU, 1968.

(10) The Haiyxna Appropriation (Vote on Accoimt) Bill, 1968

(11) The Maryana Apptoptlatlon  BiU, 1968.

(12) The West Bengal State L̂ l̂ature (Delegation of Powen) ttU, 1968,

as passed by Rajya SaHriu
(13) The West Ben̂l Apptopda&ft (Vote on Account) BUI, 1968.

(14) The West Beâ Appropllatldn BiU, 1968.
(16) The Uttar Ptadedi State L̂ latme (Delegation of Powen) BIE, 1968, 

as passed by Rahra Satba.



(16) The UtUi Ptodesh Appropriation (Vole on Account) BUI, 1968

(17) The Uttar Pradoh Appropriation Bill, 1968

(18) The Aimed Farces (Special Powers) Continuance Bill, 1968,

as pissed by Rajya Satha.

(19) The Appropriation (No. 2) Bin, 1968.
(20) The Finance Bin, 1968.

(21) The Public Firovldent Fund Bin, 1968.

(22) The Uttar ftadesh Appropriation (No. 2) Bill, 1968

(23) The West Baigal Appropriatlan (No, 2) Bin, 1968.
(24) T|ie Civil Defence Bill, 1968.

(25) '̂ e Pondicherry (Extension of Laws) Bill, 1968.

(26) The Central Uws (Extension to Jammu and Kashmir) BUI, 1968,

(27) T|)e JulianCdnage (Amendment) Bill, 1968.

(28) The Estate Daty (Amendment) Bin, 1968.

(xlil) Bills pamd by Houses of Parliament and assented to by tiie Presidcait - laid on fee

Table

(1) The Haiyana State Legislature (Delegation of Powen) Bill, 1967

(2) The Indian Tariff (Amendment) Bill, 1967.

(3) The AppropiUtion (No. 3) Bin, 1967.
(4) The Appropriation (No. 4) Bill, 1967.

(5) The Manipur Appropriation Bill, 1967.

(6) The Haryana Appropriation BUI, 1967.

(7) The Cotton Textile Companies (Management of Undertakings and liiiuldatlon

or ReconsDucticHi) Bill, 1967.

(8) The Essential Commodities (Second Amendment) Bin, 1967.

(9) The UUawful Activities (Prevention) Bin, 1967.
(10) The Official Languages (Amendment) Bill, 1967.

(11) The Appropriation BlU, 1968.

(12) The Appropriation (Vote on Account) Bill, 1968.

(13) The West Bengal State Legislature (Delegation of Powen) Bill, 1968

(14) The Uttar ftadesh Sate Legislature (Delegation of Powen) BlU, 1968.

(15) The Appropriation (Railways) Bill, 1968.

(16) The Appropriation (Railways) No. 2 BiU. 1968.

(17) The Aimed Forces (Special Powers) Continuance BiU, 1968,

(18) The Haryana Appropriation BiU, 1968.
(19) The Haryana Appropriation (Vote on Account) Bill, 1968.

(20) The West Bengal Appropriation BiU, 1968.

(21) The West Bengal Appropriation (Vote on Account) Bill, 1968

(22) The Uttar ft'adesh Appropriation Bill, 1968

(23) The Uttai Ptadesh Appropriation (Vote on Account) BiU, 1968.



B. PRIVATE MEMSRS* BILLS

(I) anoduced:

(1) The Widowers' Re-mairUge BiU, 1967 by Sfaii Raĝinrli  Shasol.

(2) The Constitution (Amendment) Bill, 1967 CAmemdmcct of *rtlcles 4. 80

etc.) by Shil Shiva Chandn ]ha.

(3) The Rqxesentation of the Peoifle (Amendment) BUI, 1967 (Intettton of

new section 7A) fay Dr. Govlnd Das.

(4) The ConsUtutian (Amendment) Bm, 1967 (AsiffidgugLsLSBtelBJia.

345 etc.̂ by Shril.M. Imam.

(5) The Code of Civil Piocedure (AmendmoS) BiU, 1968 fOmission of

section 87B)  by Sbtl M. NaayanReddy.

(6) The Constitution (Amendment) BUI, 1968 (Substitutton of aytlcle 343,

amendment of aiticles 344 <»c.) by Shti Erasmo de Sequetn.
(7) The Constittalon (Amen<̂ nt) Bill, 1968 (towndment of aiticles

86 and 174) by Shri Madhu Lfanaye.

(8) The Constitution (Amendment) BUI, 1968 (Amendment of articles 74

and 163) by Shil Madhu limsye.

(9) The Constitution (Amendment) BOl, 1967 (Insertton of new article l74A)

by Shil Nath Pal.

(10) The FUm Industiy Worken SIl, 1967 by Shri S.C. Samanta.

(11) The Constitution (Amendment) Bill, 1967 (Amendmqit of artlcle 368)

by H.H. Mahaiaja SiliaJ MeĵJJi Dhiangadhn.

(12) The Constitittlon (Amendment) Bill, 1968 (Amendment of article 54)

by Shti RaU Ray.

(13) The Constitution (Amendment) Bill, 1968 (Amendment of article 3)

by Shri Hem Raj.

(14) The Constitution (Amendment) Bill, 1968 (Amendment of article 105)

by Shil RaU Ray. BUI,

(15) The Constitution (Amendmentjŷl968 (Amendment of article 16 and

substitution of article 335) by Shri Ram SeWak Tadav.

(16) The Constitution (Amendment) Bill, 1968 (Amendment of articla 75 and-

164) by Shri Tridib Chaudhri.

(17) The Commissions of InQuliy (Amendment) Bill, 1968 (Amendment of section :

by Shri Om Pn̂adi Tyagl.

(18) The Code of Civil Piocedure (Amendment) Bill, 1968 (Amendment of

section 16) by Shil Nlhal Sin̂.

(19) The Land Acquisition (Amendment) BUI, 1968 (Amendmeut of sections

3. 5A etc.) by Shti Hem Rai.
(20) The Constitution (Amendment) Bill, 1968 (Amendment of article 329)

e  by Shii Shiva Clatndia Jha.
(21) The Constitution (Amendment) Bill, 1968 (Amendment of anictee 75 â

164) by Shri Madhu limaye. ^
(22) The Constitution (Amendmett) Bill, 1968 (Amendment of articles $lAj

168 etc.) by Shri Eta Sedilyan.
(23) The Indian Pensions BUI, 1968 by Chaudhaiy Nltltal Sin̂.



(24) Th» CoBstltntton (Amarimeat) ttU, 1968 (SulititittloB of article
220)  Sbii Om Itakash Tyagl.

(25) Hie Contfltutioii (AmenbneHt) Bill. 1968 (Amendment of article 217)

by Sfarl M. Naiayan Reddy.

(26) Tbe Ubour (ParticipatioB in Management) BUI, 1968 by Sfarl Srinibas
Mishra.

(27) The CoBtltiKion (Amendment) Bill, 1968 (Amendment of articles 90, 92

by Sbri ̂Inlbas Mistata.

(28) Tbe R̂esentatlon of the Peĉle (Ameodmeot) Bill, 1968 Qtoertlonof

new >ectlonSaA)bySlgi S.S. Kothari.

(29) The Child Uuilage Renaiat (Amendment) BiU. 1968 (Amendment of

lectlpni 2 and 8) bj Stad Qiwan Chaod Sharma.

(SO) The ContitiKion (Amendment) Bill, 1968 (Amendmett of -.  : ̂2:::}

Seventh Schedule) by Shri Dbran dtaad toarmaT~~

(31) The C<Hnttti«ion (AmMnhnent) Bill, 1968 (Amendment of article 226) 

byShrlM. NaraySn Reddy.

(U) Moti<» for Introduction Nwttved;

The Salarlei and Allowances of Memben of Parliament (AmendmM) Bill, 1968 

(Amendment of section 6) by Shri Manibhai J. Patel.

(lit) Joidt Comnlttee - MoHoa for concugence jsdopted :

The Delhi Rem Costttol (Amendment) Bill. 1964 (Amendment of sstctiOHS

14. 23»tc.) by ̂  M.P. Bhargava.

(ir) Joint Committee - Exte«t<» of time for die fteientation of the R̂ xtt.

The ConstiticioB (Amendment) Bill, 1967 ■  -  Time extended upto the

(Am»adment of article 868) ty Shri Nath Bai - flnt day  5|h Semion.

(t) Refeed to Select Cemmlttsp ;

The Indian Penal Code (Amendment) Bill. 1967 (Amendment of sectlom 292, 

2»8«<c.)by DtwanChaBuaLall. as passed fay Rajya Saliu.

(«1) Bill dlicuUtxl for eliciting opinion ifaeieon :

,0
The UndAcquWtiOT(A™ndmeBt) Bill. 1967 (AmendkieHt of sections. 11, 23 

etc.) byShtiS.C. ' ;-v  Samantt.

(vli) Bin negatived;

The CoMtlttClon (Amendnusit) Bill, 1967 (Amendment of Elĝ  Schedule) 

by lk. Kaad Sin̂  - MotiBH fat refareace to a Joint Committee 

Nerved.
7



(vlU) BLUs withdrawn ;

(1) The COTStltutlon (Ameadmeat) BUI, 1967 (Ameadmtnt of Mdcle 85)

by Sloi ftakub Vii ShattH.

(2) The Ccnstltuticfa (Amendnieit) BUI, 1967 (Sub«tltutlo« of aitlcle 156

and iBwnioB of new micle JA9A) by H. H. VUtliuaJs Piatap Keshaii Deo.

(3) The iMOgnttlon of Trade Uilov Bill, 1967, by Sfari Madhu Umaye.

(4) The Salaries and AUowanccB of Membecs of PaiUaiDeiC (AmeBdnwa)

Bill, 1967 (Amendmeat of sections 3, 6 etc.) by Shil Pasoa Lai Baiiqnl.

(Ix) Bills - Debate Adjourned:

(L) The Code of Civfl Rtocedure (Amendment) fill, 1967 fOmttriro rf 

sectlonSO) by Sfari Ntth Pal.

(2) The All mdla Ayurvedic MeAcal Cojucll Bill, 1967 Ij Shri A.T. Sarma.

(X) OptaloBs on Bills - laid on the Table ;

(1) Paps No. 1 contalaLog opiniaiu on the Lokpal Bill, 1967 by Shri P.K. Deo. 

 ̂(2) Papa No.n containi]̂ opiiiloiii on Qm Ldkftl Bill. 1967 by Shri P.K. Deo.

'  BtH under consideration ;

The Constltiition (Amendment) Bill, 1968 (Amendment of articles 74 and 168) 

by Shri Madhu Limaye.

4. CALLING ATTENTION - STATEMENTS MABE/ 
LAID REGARDING NOTICES UNDER RT7LE 

197

Name of Name (rf Minister
S. No. Sul̂ect Member Date of Statement
1 2 3 4

1.  Repotted sutament made by the MlniRei  ShriD.M.  Shil Y.B. Chavan 

of Home Affairs on ihe 31st January, 1968  Pstodia.  13.2.1968

exptessiqg profound distrcM at «idmptt*d 

disturbances and lawlesqm that l*te 

out in Gauhati on Ihe Republic Day 

caiaiiy damage to propmy wocdi er<nt
of I



2.  Tragic death of Shii Deen Dayal 

Upadhyaya, President of the Jan 

San̂.

Shrl Kanvrar U1 

Gupta

3________

Dr. Ram Suthag Stag

14.2.1968

4________
!

3. Failure of the Govonment to provide 

ade<tuatie job opportunity for engineer­

ing graduates leading to widespread 

agiution followed I7 arrests in Delhi 

on the 12th February, 1968.

Shrl P. 

Ramamurtl.

Dr. Triguna Sen.

15.2.1968

4.  Mass deportation of Indian nationals

from Kenya resulting in ihelr unem- Shrl K.

ployment and lots of property. Lakkappa

5.  Death of Several jawans and destnic-  Shrl Hardyal

tion of military wagons due to aval- Devgun.

anche near Benihal Tunnel.

Shrl Surendra Pal 

Singh

16.2.1968

Shrl Lalit Narayan 

Mtshra.

20.2.1968

6.  Reported decision of tiie Anti-Hindi 

Agitation Council of students of 

Madurai to propagate for liberation 

of Tamilnad-ftom the Indian Ubion 

and reported decision of same students 

of Madras State to bum Hindi copies of 

the Constitution of India.

Shri Narendra Kumar Shrl Vidya Charan 

Salve. Shukla

21.2.1968

7.  Occupation of an Indian island in the 

Palk Strait by Ceylon.

Sfari Om Prakash 

Tyagl,

Shii Ball Ram 

Bhagat. 

1.3,1968

8.  Reported deomolitlcm of historical 

Andaman Cellular Jail which bean 

memories of innumerable martyrs 

and great freedom fighters along with 

Neuji Subhas Chandra Bose.

9.  Reported kidnapping of an Indian Police 

Consuble by the Red Guards of the 

Chinese Embassy in New Delhi.

Shri Samar Giiha

Shri Surendra Nath 

Dwivedy.

Shri Y. Bo Chavan

5.3.1968

Shri Vidya Charan

Shukla________

7.3.1968

Statement was made by the Minister of Itoliamentary Affairs on behalf of tiie Minister of 

Home Affairs.



10. Recent conununal distutbtncet 

In certain pans of the Country.

11. Constitutional crisis In Punjab 

arlflng out of the abrupt adjourn- 

mê of the Legislative Assembly.

12. Reported grounding of M.V. "Vbhva 

Shantl" near Constantza port in 

Rumania on 1st March, 1968.

13.. Reported recovery of a hl̂

power transmitter fiom a hut near 

the antibiotics factory, RUiitedi, 

beltmging to a foreĴner.

14. Government of bidla's reaction to 

die reputed agreement on nuclear 

non-ptoliferation between U.S.A. 

and U.S.S.R.

15. Reported Pakistani claim on Indian 

territoiy on the Rangpur-Cooch 

Bdiar border.

16. Demand for sovereign Nagaland by 

Left Communist Nagas and in Hut 

context recovery of high explosive 

bomb*.

Maulana Ishaq 

SambhaU

ShrlP.

Venkatasubbaiah.

Sfaii Sitartm 

Kesri.

Shil K. 

Aninidhan.

Shrimati

Taikeibwarl
Sinha.

ShriK.N. Tiwari

SbrlMadhu

limaye.

Sbrf Y. B. Chavan

8.9.1968

Shrl Y. B. Chavan

11.3.1968

Dr. V.K.R.V. Rao>

12.3.1968

Shrl '\̂dya Charan 

Shdda

13.3.1968

Shrl Surendra Pal

14.3.1968

Shrimati Indira 

Gandhi.

18.3.1968

Shrl Y. B. Chavm

19.3.1968

17. Reported firing by the Underground 

Nagas on the security Forces recent­

ly which hiu aroused consldenilfte 

tension in the area.

18. Police lathi charge and tear-gasslî 

on a peaceful procession taken out 

by tbe Congress Patty In Delhi on die 

I8tfa Match, 1968 to pcotot agajbKC 

the demolition of Jhuggies and 

several aircsts made in tbî coamc- 

tlon.

ShilN.P.C.

Naidu.

Shil mean Chaod 

Verma

10

Shrimati Indira 

Gandhi.

20.3.1968

JHul Y.8. Ctoyw 

2l.3.19«B

-•*  srv.”--



n ' ■i.i

19r“T'iifo Memh«8 of Puliameat hav­

ing been prevented by the police 

to {SDceed to die British High Com- 

mlnioB In New Delhi on the 19th 

March, 1968 to pwtent a Memotan- 

dum.

2̂ Outcome of the dlscusslou ĥ d̂  Shd 

B|̂ Ram Biagax, Minliter ofSftit for 

Extenul AfEalts in Nairobi wi& the 

Govanmnent of Kenya on the <i(i|aition (rf 

d̂ otaiion of Kenya Aiia*«rn<̂

21. Itopnted nateniBBt made by Sheikh

Abdullah to tiie effect diat India 

was. in fiiMcible occupadoa ôr 
Kaihmir.

22. Demioaitation by about nine hundred 

Wett Btngal Primary teachers in Delhi 
OM the 26di Manh, 1968.

an;

î misucndka- 

liki pWvedy'

Shti Y.B. Cha»an̂

22.3.1968

I.-;

KijUdM'  Shd ikU lUm 
- B»i»t

A.iff.'  ̂f'  '

1:

SreeAaran

■ lo’ 'i: A.ri.L' 

<  a£ ;£

Shti Y. B. Chavan 

2̂.3.1968

5{tri)ŷkiMiof SM TtteucSen 

Basu 27.3.1968
' 'ni! :

23. Ratted ugly and inhuman incidents 

relating to Harijan women te a 

^Uage in Mehboobnagu DiiWct and 

btvnlBg alive - of a HatUn boy in 

Ktlahna IMstCtot of Andhia Rtadesh.

Sardar Buu SJogh Blgi Y.B.Xhavan.

28.3.1968

24.j.jB̂>oiied Vint of a hl̂-level Government  Shii Hem Buua  Steimati Ind̂

of ladta C l̂al team to Atn̂  Negaland 

 ̂ Manipic to study the ôibilve situation 

in the frontier areas and the oiscome iheiMfif 'J

26. Unconstitutional action of tiie Govenor of 
n /r, PuQjakin gtvlnghltaMpntonacopy of ̂

8hri Hem Barua Shti T.B. Chavan 

2.4.1968

«•-

27.

Ptaijab Approprtation Bill which had not been 

diUy ptMOted to him ifarough the Speaker at 

Deputy Speaker of the Puotab AssemUy.

Hâ Mrted escaping of Mr. ShaltSyed Huualn. shd Baiendranath Shti T.B. Chavan 

Municipal CommiMloaer of Jortiat (AssamX Buua  3.,4.1968

who was involved in die  conspiracy case* 

to East Pakistan.

Dqnity Rime Minister’s visit to Sikkî  

Bhuun and Petward Areas.
■n

Shtimwn : 

Chand Shatma

'StvlMancliR.

10̂.1968



28. Continued constitutional ctisis and 

die rewlunt denial of a popular 

Government to the people of Uttar 

Pradesh because of the failure of die 

Governor to invite the leader of die

S.V.D. to form die Govenunent.

Shri Nadi Pal Shtl Y. B. Chavan 

11.4.1968

29. Serious situation arising out of sus> 

peoBion of all surgical operations in 

Calcutu hospiub.

30. RqNMted breakdown of ttOcs between 

the Central Government and tb« 

Madhya Pradesh Government ovtt die 

Narmada ftoject.

31. leported decision by U.S.A. to fctce

Indians holdlug permanent U.S, visas 

to jolot U.S. Army in Vietnam War.

Shri Sureadra

Kumar

Tapuriah

H.H. Maharaja 

Pratap Kediari 

Dm .

ShrlK.

Lakkappa

Shtl Satya Naialn 

Sinha

16.4.1968

K.L. Rao

16.4.1968

Shri Bali Ram

-Jtoss___
«7.4.1968

32. Reported Assault by certain Army Shri Bedabcata

Offlcets on Civilians ineiiidtng P. T.I.  Barua

Officials at Gaidiatl.

Slal Y.B. Chavaa- 

18.4.1968

33. Rep<Mrted deportation of Fadier 

Vincent Fener, a missionary who 

has been working ia Manmad 

(Mahaiachtra) since 19S8.

ShriN.K.

Somanl

ShriT.B. Chavan

22.4.1968

34. Resignation of Professor Thacker 

from the Chairmanshlp of the 

Industrial licensing Policy Emufry 

Committee.

SMS.M.

Kdshoa

SbriFakhruddtn 

All  Ahmed 

24.4.1M8

35. Reported statement by the Agdcultiiie 

Minitter of Andhra Ftadesh agaiist 

Harijans.

36. Misuse  national awards Mkêatoi- 

shri, Padmahhmhan etc. lavioiS  ̂

ofdiecolle, by awardees for coCT  ̂

clal and personal aggrandtaemeait and 

misuse of diese in Govmnaeot of Ui|*'s 

NotlflcMlons (VldeMlntoiy of iBfemi- 

tlon and Broadcasting Maaametaum No. 

14935064-FC of die SMU MAch. 1968) 

as title.

ShdRaURay

Shri Ginai 

Sttaa Singh

Shri Y.B. Chavan

25.4.1968

29.4.1968

Shtl Y.B. Chavan

39.4.1968

JL8.



37. Refusal of die sub-Registnr of Udham- 

pui in Jammu and Kajbmlr to Kglster 

land purchased by the ftetldent of 

India for the Posts and Telegrapbs 

Department on die plea that the 

President is not a citizen of Jammu 

Kashmir.

Mahant Digvijai 

Nadi.

Shrl Y. B. Chavan

1.5.1968

38. Reported scarcity conditions prevailiî 

in the Mangaldai sub-division in Assam 

affecting about one million peaiple in 

the area where five starvation deaths 

have also taken place.

39. Acute shoruge of drinking water in 

Ramakrtshnapuram and other colonies 

for Government employees in Delhi.

40. Situation arising out of the reported 

direction of die Soudiem India Mill 

Owners Association to its manbers in 

Madras, Kerala, Mysore, Antfloa 

Pradesh and Pondichetry .to curtail the 

textile production by 33i per cent 

fonfawidi.

Shri Rajendrauath 

Barua

Shri Bal Raj 

Madhok

Shri Mohammad 

Ismail.

Shri jarilvan Ram

2.5.1968

Shri Satya Narain

3.5.1968

Shri Dinesh Singh

6.5.1968

41. Repented existence of a new body of  Shri Inder J. 

inflltiatoR named 'Jammu and Kashmir  Malhotia 

Liberation Front' in Pakistan which is

pr̂»rlng to carry out sabotage activities 

and launch a guerilla armed offensive in 

Jammu and Kashmir.

42. Reported forcible taking over of Gurgaon Shri Tulsidas 

Canal headworks by Haryana engineen  Jadhav 

from U.P. engineers wldi the help of police.

Shri Y. B. Chavan 

>7,5.1968

ft. K.L. Rao 

8.5.1968

43. Ike of the U.S. electronic base In 

Peduwar by Mdstan for spying pur­

poses in India.

44. Reported firing of rockets by China 

from Slnkiang into the Bay of Bengal 

In the last week of March, 1968 and 

metallic pieces resembling the nose 

of a rocket having fallen in Nepalese

Shrlmati Tarkeshwarl  Shri Bali Ram 

Sinha. Bhagat

9.5.1968

Shri Beni Shankar  Sardar Swaran 

Sharma.  Sinrfi.
10.5.1968



5.  DIVISIONS

Number of Divisions held 16

6.  PRESIDENT'S ADDRESS

Discussed
Sut̂ect  Laid on

Motion of President's 

thanks  Message 

adopted  reported on 

on

President's AddreM to both  12.2.1968  14.2.68 

Houses of PuUament IS.2.68 

assembled together on the 16.2.68 

12lh Felruaty, 1968. 19.2.68

2X.2.68

22.2.68

23.2.68

23.2.1968  28.2.1968

7.  FINANCIAL BUSINESS

A.  RAaWAY BUDGET

(1) Railway Budget for 1968*69

Subject ftttented on General dbcuBion

Budget (Railways) for 1968*69  19.2.68 28.2.68

29.2.68

1.3.M

4.3.68

5.3.68



(U) Demands for Ganis fRaflvaŵ

Sutiject Discussed on Voted on

• Demands for Grants Nos. 1 to 11,  19.3.68 

11-A, 12 to 18 and 20 inrespect of  20.3.68 

the Biu%et (Railways) for 1968-69.

20.3.68

(iil) Demands for Supplementair Grams ̂ Hways)

Subject Ptflsented on Discussed  Voted 

on  on

* Demands for Supplementary 22.2.68 

Grams in leqiect of Budget 

(Itoilways) for 1467-68.

19.3.68  20.3.68

20.3.68

B. GENERAL BUDGET

(i) General Budget for 1968-69

Subject Presented on General Discussion on

Budget (Genenl) for 1968-69 29.2.68 8.3.68

11.3.68

12.3.68

13.3.68 

14.3.68,

(il) Demands for Grams on Accoum (General Budget)

Subject Disciased on Voted on

Demands for Grams on Accoum in  14.3.68

respect of tbe Budget (General) ibr

1968-69

14.3.68

* Discussed together.

...... . - -IS. .......... ...... __________



(Hi) Pemaads for Grants (Geaml Buiteet)

Sl.No. Subject <Discussed on Voted on

1 2 3 4

Demands for Giants of tto Ministry/Department of -

1.

2.

Home AfEaijs 

Defaice

27.3.68

28.3.68

28.3.68

29.3.68 

1.4.68

28.3.68

1.4.68

3. Commerce 1.4.68

2.4.68

2.4.68

4. Educat5'-Ti 2.4.68

3.4.68

3.4.68

%
5. Ext̂ii.1 Affairs 3.4.68

4.4.68

5.4.68

5.4.68

6. Inlgatlon and Power 8.4.68 8.4.68

7. Food, Agriculture, Community 

Development and 8.4.68 

Cooperation 10.4.68

11.4.68

15.4.68

15.4.68

8. Steel. Mine* and Meoos 15.4.68
16.4.68

16.4.68

9. Information »nd Skoadcast- 

tog.

16.4.68

17.4.68

17.4.68

10. Tramport and sadppiq; 17.4.68 17.4.68

11. Petroleum and Ghemicab 19.4.68

22.4.68

22.4.68

12. Communications 22.4.68 22.4.68

13. Tourism and Civil Aviaticm 23.4.68 23.4.68

14. Labour, Emptoyment au)̂ 

Refaahlliutlon 29.4.68 23.4.68

15. Works. Housing and Sup̂y 24.4.68 24.4.68

16. Atomic Energy 24.4.68 24.4.68



3

17,

18.

JL

Industrial Developrnem and  25.4.68 

Company A&ln̂

Social Welfaie 26.4.68

25.4.68

25.4.68

(Demands for Granti guillotined) 

19  Finance

20.  Health, Family Planniî and 

Urban Development

21.  Uw

22.  Patliamentaiy Affalis

23.  Planning Commission

24.  Lok Sabha

25.  Rajya Sabha

26.  Secretariat of Vice President

25.4.68 

at 7 P.M.

Subject Presented
on

Discasl̂d on Voted on

Demands for Supplementary Grants 

in respect of tbe Budget (Genoa!) 

for 1967-68

27.2,68 18.3.68  18.3.68

C. BUDGET IN RESPECT OF STAJE OF 
HARTANA

(i) Hanram Budget for 1968-69

Presented on General Discnssion on

Budget (Haryana) for 1968-69 8o3.68 -



(li) PenMBdrforGtaiam on AccotBtt {HgryMa)

Subject Discussed on Voted on

* Demaiuk for Grants on Account in 20.3.68 20.3.68

respect c€ the Budges (Haryana) for

1M8-69

(lU) Demaadt fat SigplemeHttry GwflU QMryam)

Subject nreicattsdoB DJsctMed on Voted on

'Demands for Supplementary 

Gtusts in respect of die Budget 

(Haryana) for 1967-68.

^̂8.3.68 20.3.68 20.3.68

D. BUDGET IN RESPECT OF
BENGAL

STATE OFVEST

(1) W«tt BenRal Budcet fat 1968-69

Subject RreseBted on Geaeial dl*c»ion on

Budget (Wat Bengal) fat 1968-69 13.3.68 -

(li) Detnandt fat Grains on Accaunt (Weft Beqial)

Subject Dltcnsaedon Voted on

Demands fat Grants on Accoiait 

in respect of the Budget (West 

Beagal)fot 1968-89.

22.3.68 22.3.68

* Discussed togedia.

18



(ill) DemaBdi for Grana fWe« Benîaiy

Subject DtociBsed on Voted on

. Demands foi Gnats In respect of the  3.S. 68 

Bud̂(West Bengal)for 1968-69.  6.5.68
6.5.68

(Iv) Demands for Supplementary Graots (West Bempil)

Subject Presented on Discussed  Voted on 

on

Demands fat Siqiplemenury Grants  13.3.68 

la respect of the Bu<̂et (West Benĝ) 

foe 1967-68.

22.3.68  22.3.68

E. BUDGET IN EESPECT OF STATE OF UTTAR 
PRADESH

(1) Uttar ftadesh Budget for 1968-69

Subject Presented on General discussion on

Bûet (Uttar Fradedi) for 1968-69  14.3.68 -

(U) Demands for Grants on Account (Uttar Ftadesh)

Sulîect Discussed on Voted on

Donands for Grams on Account in

respect of Ae Budget (Uttar Praderfi)  26.3.68

for 1968-69.

26.3.68

19



(JU) Demandt fot Gantt (Otw ftnWt)

Sul̂t DiscusedoB Voted on

Demands for <%ants In respect of tbe 2.5.68 3.5.68

Budget (Uttar Pradeib) for 1968-69. 3.5.68

(It) Demandt fat SnpttemeaMy <̂ant» (Uttn Pradafa)

Subject PKHHatedon Dlscuned on  Voted on

Demands for Supplementary Qrantt 14.3.68 

In tapect of tie Budget (Uttat 

Pradesh) for 1967-68

26.3.68 26.3.68

8. HA.LF-AN-BOUR DISCUSSIONS UNDER 
RULE 55

S.No. Subject Name of -Member Date

1 2 3 4

1. Amendment of Hindu Succetslon Act. Chaudhati Randhir Siîi 16.2.1868

2. Loss jfo Railways during language 
agiution.

Sfari Shti Chand Goyal 21.2.1968

3. ftice of rice allotted to Kerala Sfaii Pattiam Gopalan 1.3.1968

4. •untold Story' by Lt. Gen: Kaul. Sbri Kanwac Lai Gîta 4.3.1968

5. Apeement wifli 'NovosH'. Sfari D.N. Patodia 6.3.1968

6. Study of Hindi in Schools in Ma<bas Sfari Shiv Kumar Sfaastri 11.3.1968

7. General Elections in Kadimlr Sfari Samarencba Kimdu 13.3.1968

8. Complaintt against C.P.W.D. Sfari M.L. Sondfai 18.3.1968
Enquiry Offices



1 2 3 4

9. Indian Missions Abroad Sbri Kameshwar Singh 20.3.1968

10. Ebarat Sewak Samaj Shrl N.K. Somani 22.3.1968

11. Delhi Ml Be Scheme Shrl Prem Chand Venna 25.3.1968

12. Kathmii shows as Independent 

entity in a Map published in 

Indian Eiqxes.

Shrimati Tarkeshwail 

Sinha

27.3.1968

13. John Smith's Book "I WAS A C.I.A. 

AGENT".

ShriC.K. Chakrapanl 29.3.1968

14. Mahajan Commission Repon ShrlE.K. Nayanar 1.4.1968

15. Expansion of trade witii the 

Socialist countries

Shrl Kameabwar Sin̂ 3.4.1968

16. Delhi-Wa<if Boaid. Shrl Kanwar Lai Giq>u 5.4.1968

17. 0{>ttatlon of alt service bjgptlvate 

cMnpany.

Shrl Madhu limaye 10.4.1968

18. Allotment of funds to Public Sector 

Uhdotaklngs.

Shrl S.S. Kodiari. 15.4.1968

19. HaUia-Baraini Pipeline Shrl S.C. Samanta 17.4.1968

20.. Pricing of oil Shrl Dhireswar KaUta 24.4.1968

21. Suspension of Production of Films in 

Bombay.

Shrl Gecrge Fernandes 2ff.4.1968

22. Mce> of Cotton. ShriShlvajiraoS.

Deshmiich

29.4.1968

23. Report of die team of hi{̂ level 

ô ials on die situation in die 

Eattcni Frontier Areas

Shil Kanwar Lai Giq«a 1.5.1968

24. Mces of Imported Neŵtist ShriK.M. Koiahik 3.5.1968

25. instructors  National DlsciidlBe 

Scheme

Shrl Diwan Chand Sharma 6.5,1968

28. Zaml Plam in Delhi. Shrl Bal Raj Madhok 10.5.1968



9. DISCUSSION OK MATTERS OF URGENT PUBLIC 
IMPORTANCE UNDER RULE 193

SI. No. Subject Name of Member Date

1. Incideat Involving Ddkl-Howrah

Exi»ess at Luckeesaial Railway 

Station.

2. Statement made by the Mlniras of

Educatifln re: die agitaticfn by the 

Delhi School teachers.

3. Atrocities on Satnami Haiijans in

Bllaspur District in Madhya 

Ptadedi.

4. Statement made by the Minister of

Home Affairs re: constitutioBal 

crisis in Punjab arising out of 

abrupt adjournment of Legislative 
Assembly.

5. Statement made by the Minister of

Home a Affairs re: constitutional 

developments in Punjab.

6. Ststsment made by the Minister of

Railways re; railway acciduit near 

Allahabad.

7. StatenHSDts made by the Minister of

Home Affairs re: certain incidents 

relating to Hirijans in Andhra 
Pradesh and y.P.

8. Statement made by the Minista of

Home Affairs re: restraint and 

removal of some M.ft. at Khavda, 

Kutch District.

ShrlMadhu Limaye  22.2.

Shrl Kanwar Lai Gupta  29.2.68

Shri Mai&u limaye  7.3.68

(Discussioa not concluded)

Shri P. Venkatasubbaiah  14.3.68

Shri Atal Bihari 21.3.68

Vajpayee

Shri Hardayal Devgun  2.4.68

Shri Kanwar Lai Gupta  4.4.68

Shri Kanwar Lai Gupu.  7.j|.68

22



10. MEMBERS

(I) Oaifa or affinoatlon :

Nome
No.

CoBtl-

tutncy
State UnguagBof

oath/affli-

matloo

Date

1. StniS.M. Kriduu Maadya Mysore KaniBda (afOr- 

matloii

12.2.68

2. Shi! Mohn Sinĝ 

Obexol
Hazulbâ Blhai EngUih(Oadi) 14.3.68

3. Sliri Jhadchaadey

4. Stall Naval Klduae

Sharma

Ohcd

Daoa

U.P.

Rajasdian

Hiadl(afflr- 

matioB) 

Hindi (Oath)

18.3.68

3.5.68

Bnagaadann
Kadappa

Mjapur My«oie Kaimada(Oaib) 6.5.68

(11) Leave xraoted.

S.No.  NameofMcmbei Period for which leave gniiled.

1 2 3

1. nwdit D.N. Tlwuy

2. Sbil Msmiliul AmetiBy

3. Sliil BŜoviad Venna

4. DrV.Babutao Fatel

5. Mabaranl V̂ yonula Rajuun

Chhatrapatl Ebomale.

6. SnlM.S. Mor̂

7. Sim V.Y. Tanuttkai

13.11.1967 to 23.12.1967

19.2.1968 to 15.3.1968

12.2.1968 to 14.3.1968

12.2.1968 to 20.3.1968

12.2.1968 to 15.3.1968

12.2.1968 to 28.2.1968

12.2.1968 to 10.4.1968 add

11.4.1968 to 10.9.1968



1 2 3

8o Dr. D.S. Raju 22.11.1967

12.2.1968

to

to

23.12,1967 and 

2.3.1968

9. Shri firijiaj Slnĝ-Kotah 1.3.1968 to 18.3.1968 •

10. Shri Viien Shah 4.3.1968 to 28.3.1868

11. Maharanl Gayatri Devi of Jaipur 28,11.1967

12,2.1«6P

to

to

23.12.1967 add 

27.2.1968

12. H.H. Raja Teshwantrao M« Mukoe 12.2.1968 to 19.3.1̂

13. Shri A. Nesamony. 23.12.1967 and 12.2.1968 to 

9.4.1968 '

14. Shri Masutiya Din 27.2.1968 to 4.4.1968

15. Rani Lilita Rajya Laxmi 14.2.1968 to 12,4.1968

16. Shri S.G. Saboo 6.3.1968 to 19.4.1968

17. Shri N.C. Chatterjee 18.3.1968 to 10.5.1968

18. Shri Ram Chander Veerappa 22.4.1968 to 10.5.1968

(ill) Rtfigoatlon :

Name  Sute
I.

Const!*  Date of 

tuency  lesignatton

Date of announce­

ment of the House.

Shii Bindhyediwaii  Bihat 

Prasad Mandal

a' ■

Madhi)>iira 29.1.68 13.2.68

24



11. MOTIONS

(1) Motion of No-coofidgnce to the Coimctl of Mfaiitwjnt

Under
Date cm Whether ^

Etief Subject
which leave Date Decision

rule leave of was of of the

the House gradEd dis- House

was asked by the cvBslaa

fOK House

No-coafidenni In 

the CouacU of 

MtofttBB,

198Shrî dhM 20.2.68  Leave 27.2.68 Motived

28.2.68

(U)  Motions i

SL NOo Brief sul̂ect Under

rule

Member

Dateof

dlKUS-

sion

Decision of 

the House

1 2 3 4 5 6

189 Shri P. Venkau- 20.2.68 Adopted

1. Disappcoval of tbe Conduct

of Maulana Ishaq 

SamfahaU and Shti H.N. 

Mtdnjee, M.P»., totog 

the ftesidoit's Addres to 

both Hones of PatUament 

ammtfled tôthcar on die 

12thFelsuary. 1968.

2. Disappcoval of tbe man-

nu and procedue 

adopted by tbe Gover­

nor of whay In Installing 

9ui B.P. MUdal at Chief 

Mtoisterof Bihar.

subbalah 28.2.68

191  Shil Nath Pal 28.2.68

11.4.68
Negatived

3. Intertm and Final Reports on 342 

IndistidUil Ptomln stnd 

licensing Policy by Dr.

R.K. Hazaii.

Shrl Fakhiuddtn 

AU Ahmed

6.3.68

7.3.68

-Ofi-



-̂-----------fi-

4.  Statement laid on die  191

Tabjc ic: Common­

wealth Immigrants Bill 

of the United Kingdom.

5.  *NoD'ie)ection of the Report  191

of ilie Governor of U. P> to 

die President seeking dls- 

aolutlan  die Sute Legisla­

tive AssemUy.

6.  Refaence to a Joint Commit-  191

tee of the Houses of the <tues- 

tion of providing further 

amenities and facilities in the 

matter of salary, allowances 

and other amenities to Mem­

bers of Parliament.

Shri Kanwar Lai  6.3.68 Adopted 

Gupta

Shri Aul Biharl  18.4.68 Negatived 

Vajpayee

Dr. RamSubhag 26.4.68 Adopted 

Sin̂

7. Statement made >7 the Minis- 342

ter of Home Affairs re: repor­

ted statement  the Agricul­

ture Minister of Andhra Pradoh 

âinst Harijans.

8. Final Report of Road Transpcn  342

Taxation Enquiry Committee 

(Hovemba, 1967)

Shri Htim Baiua  8.5.(

Dr. V.K.R.V,  10.5.68 Discussion 

Rao. nrt
concluded

(ill) Motions for Modiftcatloa al Statutory Rules and Regulattons laid on die TaMe ;

SI. No. Subject Name of 

Member

Dateoa

which

moved/

discussed

Decision of 

the House.

1 2 a 4 5

••1. Motion for modification of Shri Srinlbas Midira  2.5.68  Negatived 

the Unlawful Activities 

(PreventUu) Rules. 1968.

*Discussed together widi Statutory Resolution for apfwoval of the Proclamation varying 

the earlier Proclamatfon issued on 25.2.68 in lelatioQ to the Sute of Uttar ftadesh.

** Discussed togedier.
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of die Unlawful Actlvl-  Shu Madhu 

ties (Reventlon) Ruin,  linmye

1968.

*2. Motfan for modificatioii 2.5.68 Ncfatlvied

3. MiMioB for modlflcatliHi of

4m Ministtn'ResldeaceB  SliriMadb̂  6.5.68  Nq;atiT«d

(Amesodmeia) Rules, 1967  Limaye

4. Motiaa for modificatioii <rf

die Goa, Daman and Din  Sfail Enumo de  7>5.68  WUhdtawn

(Alsorbed Employees (Cod— Sâuelra 

dltiais of Sarvice) Amead- 

akat Ibiles, 1967.

s. Mptloo for modificatiaD of die Sfarl Szlnlbas 9.5.68 

Pazadlp Pott Trist (Fiocedute  Midva 

at Board Meetings) Rules, 1967.

Wldidtawn

12. OBITUARY REFERENCES

Date on which

S.No. Name and particidaa of Date of Deadi leference

Membenhip. made

1 3 3 4

1.  Sot Cbaiaaiit Rai. Utting Membet  1.1.1968

of Lok Safelia.

2.  Svi Riqnaib ftalima, SlBing Member  23.1.1968

of Ltdc SaUa.

3.  Sr. M.S. Anejr, member ̂the  26.1.1968

Cemnl L̂islatlve AssemHy,

CWBitfimnt Aasemblj of 

Second and Tfalzd lAk SaUia.

4.  Hafiz Mohammed Ittahim. former  24.1.1968

Unien; Minister of brigatfoK aed 

Tower.

12.2.1968

12.2.1968

12.2.1968

12.2.1968

•m m



5. Shii Deen Dayal Upa<iiyaya, H.2.1968

President of the Jan San̂,

6. Dr. Kailas NaA Katju, member of  17.2.1968

tbe Constituent Assembly of India,

Fijst Lok Sabha and former Union 

Minister of Home Affairs and States, 

law and Defence.

7. Siri Sham Natfa, member of tbe 2.3.1968

TUrd L(A Sabha and former Deputy 

Minister of Information and 

EToadcasting and Railways.

19.2.1968

1»;.2.1968

4.3.1968

13. PANEL OF CHAIRMAN

Membos nominated Date of nomination

1.  Shri M. Thirumala Rao.

2.  Shrlmati Taikediwarl Sinha

3. ShzlR.D. Ehandare

4.  Shri Y. Gadilingana Goud.

5.  Sui P.K. Vasudevan Nair.

6. Shri Hem Barua.

1.5.1968

14. PAPERS LAID ON 'TOE TABLE

(I)  •  ̂ Govemment .. ., 763

(II)  By PrivaVB Memben ..  ..  4
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15 PETITIONS

PreseDted by Member

16.QUESTIONSOF PRIVILEGE

SI. Btici Subject Name of

Date on 

which Decision of
No, Member motion

moved/

discussed

the House

1 2 3 4 5

1. Question of privilege against  Shri R, Umaoadi  15.2.68 

one Sbii Ramkiishna Bajaj of

Bombay legtiding ceiuin 

stttement made by him about 

Shii R, umanaft M. P,, in let> 

temddressed to die Speakei of 

Lok SaUia, Members of Parlia­

ment etc,-

2. Question of privilege against Sfaii Sfaii Amrit Nahata 26.3.68 

N.K. SomaniM.P., fra alleged

ciiculation of the summary of Ms 

speech to the Press before making 

the speech in the Hoise on the 

22nd March, 1968.

The House nega­

tived the motion 

for referring the 

matter to the 

Committee of 

Privileges-

Consent withheld 

by the Deputy 

Speaker.

3. Question of piivil̂e against the Shri Kanwar Lai  3.4.68

Chairman of die State Trading  Gupta

Ccaporation for having apiaroached

Shzlmati Vijay Raje Scindia, Rajmau 

of Gwalici, to influence Shri Babu Rao 

Patel, M. P,, not to speak against the 

woricing of the State Trading Cotpoia- 

tion on the floor of the House.

4. Question of privilege against the Shri Rabi Ray and  26.4.68 

Minister  bidiBtrial Development  odiers.

and Company Affairs for allegedly 

making misleading statements in the 

House reading acceptance of 

directorship of a bank by Professor 

M.S, Thacker,
29

The Hone referred 

the manec to the 

Committee of 

Privileges.

The House negatived 

the motion for rcifeiri 

the matta to the 

Committee of Privile



3

5. Question of i*ivUege against die 

Editor, PubUsbet and Pioprîoi of 

die Mahatastatta Times, Bombay 

and one Shil B. V. Paianjpe fot ihe 

pubUcatloD cS a tmrsrtpan in tbc 

said neŵ per in its Issued dated 

tbeSrdMay, 1968, aUegedly 

castbî refiectiam on Membm 

of Payment.

SfaiiD.N.

Patodia

7.5.( The House le- 

feited tbe mat- 

tei to die 

Committee of 

Privileges.

Questico of privilege against tbe 

Rime Mlnistetf Dqputy Prime 

Miaiitex and Horae Kfinistei for 

allegedly miil«ading the House 

tn die matter of Kutch Tribunal 

Award as evidenced by certain 

statements made by the Govern­

ment in an affidavit filed before 

die Delhi High Court on a >011 

petbloB.

Shd Atal  10.5.68  The Speaket re-

Bfliart served his lulling

Vajpayee ooi die admislUU-

ty of die question 

of privilege till 

the next session.

17. QUESTIONS ANSWERED

(i)Staned • • 0 • 1755

(ii)Unstaned • •  e • lono

(lU)Short Notice • •  ♦ • 35

(Iv)UiderRule40 3

18,

(1) Statutory RewlKioBs;

RESOLUTIONS

SL No.  Subject

♦

Aiticta/

SactfeKaf

cmnbu*

Member Da¥e<rf
discus-

'tfob.

Declslflai ̂  

die House.

.rs m ':'.-_____'L______ J5 ___- ' -fi-.

tion teued by die f̂esldfltt 

under article SS6 Id rdMlflU 

toSuteofwestBBMBa.

S56 Shri VMya 

ClUWNl

21.3.68  Adopted

22.3.68



• 2. Approval of the ProcUma-  356 

tioD issued by the President 

under article 356 in relation 

to the State of Uttar Pradesh.

ShriV.C.  22.3.68  Adopted

ShukU  25.3.68

• 3. A.pptoval of the Proclama-  356  Shri Y. B. 

tlon Issued by tbe Resident Chavan

under article 356 in relation 

to die Sute of Uttar Pradesh, 

varying die earlier ftoclanutton.

4. Apiroval of Ae Notification ct  Section

the Government of India in the  4A of  Shil Dinesh 

Ministêof Commerce S. O.No. Indian  Sin̂  

134t̂ dated 10.4.68 eidianctng Taitff 

die export duty on snake skins.  Act. 1934.

18.4.68  Adopted

29.4.1968  Adopted

(ii)Mvate Membos' Sesolutiott

SI. Subject Member Date of Decision of

No. discussion the House
1 2 3 4 5

1. Defence needs of India Major Ranjeet Sin̂ 22.12.67 Negatived

(Last Session)
23.2.68

2, Gold Control Shri S. Xavier 23.2.68 Negatived

8.S.68

3. Activities of Left Communist Shii Prem Chand 8.3.68 Ruled out of

Party Venna 22.3.68 order

4. Quittliffi of the CommeBwealth Shri George 22.3.68 Adopted as

Fernanda 5.4.68 amended

5. Nationalisation of trade in Shri Mohan Swarup 5.4.68 Wldidrawn

foodgrains

6. Removal of restjrictions on the

movement of Koodgiains Shii N.K. Somanl 5.4.68 Negatived.

. <Del̂ation of powos) Bill, 1968.
*• Discussed togdlia with motton by an A. B. Vajpayee re: non-r̂ectiai of the R̂ ott of 

the Governor of U. P. gj



1 2 . 3 4 5

7. Reorganisation of Planning Shri S. Xavier 5.4.68 Negatived

Commission. 19.4.68

8. Diplomatic recogaitioD to ShrlH.N. Midcerjee 19.4.68 Witlidrawn

German Democratic Repuldic 3.5.68

9. Posts in civil and Military SmC. Taikeshwari 3.5.68 Discussion not

Deportments. Siidu c<Nicluded.

19, STATEMENTS BY MINISTERS

S.:No.  Subject Name of Minister Date

1 2 S 4

1. Reported los> of an lAF transpoit aliaaft 

on flight between Leh and Chandigarti on 

the Itb Februaiy, 1968.

2. Incident in which some pencos were 

txmover by train No. 12 Down Delhi- 

Howrah Express at Luckecsarai Statloa 

on the 14th February, 1968.

3. Situation in West Ben̂I

4. Conecting die answers given on tiie

ISdi Fetxuary, 1968, to supplemcatariet 

on11 ,M.i  Starred Question No,4

regarding loss to Railways during 

language agiutioiis.

5. Government business for die week 

conunencing the 19th Feteuaiy, 1968.

6. Award ai the International Tribunal 

regarding ifae bido-Pakistan border 

in tile Gujarat-West Pakistan area.

Sardar Swaraa Sin̂  13.2.68

SbriC.M. Poonacha  15.2.68

Shri >Y. B. caiavan 

Shri C.M. Poonacha

Or. RamSutliag 

Siaî. .

16.2.68

16.2.68

16.2.68

Shrimatl Indira Gag<Bii 20.2.68

7. Agitaticm started by the Delhi School teachers Dr. Triguiu Sen  20.3.68

8. WestBwgal______ Stei Y. B. Chavao  20.2.68

32
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9.  Conecting Ae answer given on die 11th 

December 1967 to a St̂ emnuiy bjr 
Stall D.N. PeccKila tm. Staixed Quesdam 
No. 572 wgarding destrucdon of lecod 

of evldeaice tendored before die Chanda 
Committee.

10. Goveioment business for ihe week 

comraoicing die 27di Felniaiy, 1966.

11. DecentwUtBtion ef Natlaoal FitoAs 
Cops.

*12. Covecttng die r̂ly given on the soft 

Jane, 1967 te umanred QuettleB Ne. 

4257 regaidlng Export of Beef.

* 13. CoRecting die  given <m die 13di

Febniary, 1968 to Ubstaned QvaitioB Mo. 

190 legaiding Khadl Cefflret tn OUna.

Conectlng die r̂ y givflB on die lOdi 

July, 1967 to Utattaned Qnenlan No. 

5144 regaidlng Land at Minlstty of 
Deface let on lease.

* 15, CemmaBwealdi Immigrantt SU ot the
Udted Kiitgdom.

16. Oov«RPa«a hHtliMM for die week 
commencing die 4Qi March, 1968.

17. Reductim la Bank Rate.

18. Occupation of an Indian island in tke 

Falk SDait by Ceylon.'

19. Execution of duee Africans by tiM South 
Ibodeilaii regime.

20. Repnrted land slide and obsoactlMi is 

die dve Bud Gandak.

21. Government basineB for die week 

COPtmMirlng Ifae lltfi Maich, 1968.

SlolK.K. Shah 21.2.68

Dr. RamSutiiag 

Slngfi

Shrl Eliagwat Jha 

Azad

StaHMohdSfaafl
Qureshi

ShiiMohdShafl

Q«ê

SaidaiSwaun

Singh

Or. Ram Sukhag 
Siaĝ

29.2.68

23.2.68

27.2.68

27.2.68

28.2.68

Shii Stcendra Pal  29.2.68

1.8.68

Shii Moraijl R. Dmti  4. s. 68

ShilmaSi Indka Gaidhl  4.8.18

Shilmatl iBdba Gandhi  6.8.68

Dr, K.L. Rao 7.8.68

;v"■ "   ̂ "if . .;.:x

Df. RamSuMia«8inRh  8.8.68

*8tatmenti wcee laid on die Table.

88



22. Cwecting tbc answeto glva <»lbe 

7lh M«rch 1968 to si:qi]rieBiaibBl«s on 

stmvd Question No. 479 îgaiding 

granti to Bitrat Sevrak 5«tnaJ

23.. CoUisioo between tnin No. 44 

KaUiada-M«dn* Ciicai  and

t toutltt Bib at a matmed Level cmsiag 

OE the SeutbK:eianl Railway «njfae 

ftb Match. 1«68.

24. Collecting die asiwci given <» the IflUi 

Febniaty, 1968 to Staned Qopstiaii Mo. 

Ill legardlBg Study of HiBdi inlSctidols 

bl Madias.

25. Acfalevenient of Independence 
MautltbB.

26. AisaultottMt. JuntceA.N. Gtovtfdf 

the So|ir«axie Court.

27. CenectingtheanswczgiîflQ.dielfth 

F«l(niaiy. 1968 to a sîflpaeiittty by 

9h|l Bedalnta Ekunia <xi Smwd QuMtlaii 

No. 129 r̂iaidlqg PayraMt fst Food 

Impam bom U.S.A.

28. Government bvinen foi the week comme 

ing the 18th Maich. 1988.

29. Xntetnattonal Financial SltuatloD*

30. Recent blaze in livcr Ganga mm Mon̂iyi 
In

*31. Reoiganbatlon rf MndattanSteel Ltoited

C«41isien betwecat tnins No.2<B Down 

Poena-Bangalote Deccan  and

215 Up Hfnff‘HuMi peawB̂B ai TaM- 

gL Station of Soîhen Railway MI die

*8tatwnea8 w«r« laid on die Table.

Stall M.S. 

Gun̂adanramy

8.3.1968

Shd Patimal Ghosh  11.3.1968

Dr. Tzlguia Sen  11.3.1968

Shiimati Indira Gandhi 12.3.1968

SlalT.B. Chavan  13.3.1968

ShilM(»M|lR.

Detai.

14.3.1968

Dt. RamSubhag  14.3.1968 

Sin̂

Shd MeiacJi R. 

Desal

15.3.1968 

ShiiK. Râ amalah 19.3.1968

20.3.1968 

Shli C.M. Poonacha  20.3.1968

Dt. M. Channa 

Reddy.

34



33. Constltutioiial developmenits in Piajab..

* 34. CB̂tcting tbe amwei.glv«a oa the 22ad

Nevembtt, 1967 to Uîutfld QuetloD 

No. 1362 regarding Scheduled Cast* and 

Scheduled Ttibe students In Delhi 

Engineering College.

85. Gowtmient business fgt the week 

commencing tbe 2Sth March, IMS.

36. Sale of can by certain MembRs of 

Parliament b̂ore the expiry of tbet 

statKory poloil of two yeais.

37. Certain settlement r̂atding pioductlMi 

of Blms,

38. Govetnment business far the week 

commencing die 1st April, 1968.

39. CoUisioa between train No.2 AGA 

Down Passenger and 460 Down Goods 

train at Bjarwati Station of die 

Nordiem Railway on  die 30ih 

March. 1968.

* 40. Second session of ihe IMitcd Nations

Conference «t Trade and Devdoimieat 

held in New Delhi from the 1st February <. 

to 29th March, 1968.

41. CfloectlngtheaBwergiveKeaihe 
Ml March, 1968 to UuUoed QoMlen 

No. 2815 T̂ardtng Engineering D̂ art- 

meot  Seulh-Central Railway.

42. Correcting tbe anwcgB given on dw 

12«t March, 1968 to sivîeraeatt̂es 

M Starred Ouatioa No. 573 regarding 

Cement Allocatifla and Coordinatiflg 

Orgaaisatlon.

Shrl r. B. Chavaa  20.3.1968

n. TrigunaSen  22.3.1968

Dr. RamSuUiag  22.3.1968
CIngh

Shrimati bdira  25.3.1968

OandU

ShriK.K. Shah  28.3.1968

Dr. RamSuUiag  29.3.1968

Shrl C.M. Poooactaa  1.4.1968

ShrlDltteritSlâ  1.4.1968

Shil C.M. 

Poonacha

2.4.1968

ShriFakhtuddlBAU  2.4.1968

*StatemenB were laid ca. the TaUe.
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43. Agieemcnt reached at die meeting

the representatives of dw Tele-CoinmuBi- 

catloB Admliilstiati«B of India and 

Îakimn held at New Delhi from the 30A 

March to die 2nd Ajvil,

44. Certain Incident* relatiî to Haxijam in 

Andhra Radedi and Uttar ftadedi

n. RamSufafaag  2.4.1968
Stiî

Sbll Y. B. Cfaavu  3.4.1»a8

45. Strike by wocken in Calcmia Fntt

46. AsMiinatioBof dieRev.(Dr.)MaalB 

Luther King.

47> Fire In a Coach of tnda Mo. 17 UP 

Seiddah-Pathailcet Ê «k taei»ireeB 

Chldiaki and Hasadfaâ itoad SouleBS 

of Eastern Railway on the lath April. 
1MB.

48. Govcmnent butlntts for the wedc 

commencing the 22nd Apdl. 1968

49. CoUisioD between Goods Trains Ne.846 

UP and 768 UI* at the Outer Signal of 

Anas  CaUn oathe WottBB Railway 

OB die 18th Apdl. 1968

50. Cenrecting the amwei given oa tfae- 

11th AjoU, 1968 to a siypteananlary 

by ttrl Madhu limaye enSaaid 

Question Mo.ll74 regarding die 

App«i*y Slipping Company.

51. Dcxention and removal ̂ Saivashtf 

Hem Buua. jaganaibito JiuAl. Madhu 

limaye and Nath Pal. M.A., at 

Khavda. Kutch District.

*52. Coxecting die amwer given on the 

2nd April. 1968 to UBtaaad 

QuanloB No. 6077 regaxdtng axMit 

of railway employees for stealfag 

tetepheite wires to Mocadabad.

•Statements wexe laid on the Table.

Dr. V.K.R.V. Rao  4.4.1968

Shtlmati bnUra  6.4.1968

GanAl

ShU C.M. Pbosadia U.4.1968

0». RamSutfaag  19.4.1968 

ShilC.M. Pb<»iacha 19.4.1968

Shci fagtivan Ram  22.4.1968

Shci Y.B. Chavaa.  22.4.1968

ShtiC.M. FoMacha 23.4.1968
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*53. Cooectiiig die answer given on the 

19<h ApiU, 1968 to Unstaned QnestioD 

No. 7915 regaidiiig Imiuliy Qfflcec of 

Delhi Admlaistratioa. '

Shii Y. B. Chavan 26.4.1968

54. Gevernmoit business for the week coimneoc- 

Ing the 29lli April. 1968.

Dr. Ram Subiiag

Sinî
26.4.1968

55. Cooecti]̂ the answer glvea oa die 27di 

Movemba, 1967 to Started QueBtlsn No. 

282  Saivadixl Hukam Chan Kachwai 

and Hsm Bania regarding Hindui in 

Pakistan.

Shii Bali Ram Sugat 1.5.1968

*56. Ptoductifm and markAing of Cotteo 

Textiles.

Shil Diflflih Slnĵ 1.S.1968

57. Government bisinns for the w<«k 

commeociitg the 6di May, 1968.

i; Dr. RamSukhag 

Sln̂

3.5.1968

58. Repotted statement ̂  die Agdcultute 

Minister of Andhra ftadeih against 

Harljans.

Shii T. B. Chavan 6.5.1968

59. ConqKBitlott and teems (rf lefeEcnce 

of a C<Nnmittee appointed to look into 

Ifae affairs of the Council of Sdentlfic 

and Industrial Reseajch.

Dr. Trtgina Sen 6.5.1968

60. Reorganisation of Assam. Sfari Vidya Chma 

ShdOa

8.5.1968

Howrah and a Down Goods train at 

Anaparti station on the Rajahmundry- 

Wataii Section erf die Soudi Cennal 

Railway on die 81h May, 1968.

ttuiC.M. PoonMha 8.5.1968

*62. Levy of excise duty on embioldary and re* 
ftigoatiiig and aii~caBdttiMEtQg components.

Shii Mocaili R. 

Deaal.

8.S.1968

63. Puqfab Hiê Court's judgemait (« Pinjab

Appropriatiai Acts of 1968.

Shri T. B. Chavan 19.5.19«(

64. Appoimnmtt of a Committee in regard to 

boldinx of session of Parliament in the South.

Dr. RamSuthag

,,,

ie.5.1968

*StBtoneBtB weie laid on the Tutile.
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20. STATiEMENTS UNDER DIRECTION 115,

Slo Subject

Mcmte wbo 

rftiwd the 

matter r.

Miidsier who 

K̂ dM.

Oau

1. Cemln infoiination gives bjr die  SbilMBdtm

MklttB of Commcice on the  Iintt]FB

7di July, 1967, In reply to a 

suîlenuBtaiy ca Stamd Q\t»~ 

tiot No. 993 regatdlng Uadc- 

UstlBg of films.

2. Certain Infaimatloa given to ttLe  ShilMadfau

Hoiae by die Mme Minister and  limay*

by the Minister cf State fat Eztnoal 

Af&iis on the 1st and die 27th Match,

1968 about Kuchchativu bland.

glip< TMnfdi

Siagli

20.2.68

3. Certain infacmatiok given by the 

Minister of Railvû m the 23rd 

Apill. 1968 in aiBWor to Stas«d 

Question No. 1384 and supjde- 

mentaties duaeoa about Micro ware 

TowcB fat Railway C<MnmuBication 

Scarvice at Gorakĥ.

4. Cenaia Infatmatien given to die Hewe 

by the Minlsta of ladustrlal Devdx̂- 

ment and Compel̂ Affaia m die 2  ̂

Apill, 1968, tflgaiding tcal{piaiioa el 

Professot Thacktt from the Ghalrman- 

shlp of die Industtlal Llceniflg 

Policy Eniuiry Committee.

Shii Hukan Chand 

Kachwai.

Sniniati

&»Un

Gandhi

ShtlC.M.

Poomcha

1.4.68

1.5.68

Shri Madlui 

limaye

Shil FakhnnWn 

All  lO.S. 

AhOBd



21. PERSONAL EXPLANATIONS UNBER RULE 357

Mlnistei/Membet >dio nude 

SI. tbe pascml  at*
No. plaostlan.

Date

1. CJictiUtioB of tbe tummaiy of Shii  Sbtl N. K. Sonuuii 

N.K. SonUBl's speech to the 

ftSM b̂ote b w«s made In the 

Houe oD the 22nd Match, 1968.

26.*. 1968

2. C«roinaUi(̂tifliB made against Sfatl  Shri A.K. Sen 

A.K. Soi by Shri R. lAnanath on the 

2Slh April, 1968, dmlng discuBioB on 

tup Dcmandt for (̂antt of die Ministry 
of Indumlal DeveJopmeat and 

Coaagpaoy Aî Un.

10.6.1968

22. MATTERS UNHER RULE377

Membet who
SI. Subject ^

matter.

Minister 

who made 

die state­

ment

Date

*. Sfatl Aul 

1. NffgadatleaB by tte Govemmett  Bihail 

efladUi wUi Pakistan on the  Vajpayee 

Ixn̂ememslaB of Kutch Awanl 

wUboat tbe approval <rf Patllament.

4.S.68

2i Script of "Today la PaiUamoit''  ShrlY. 

taoadcast ly AlX tndla Radio on  GadlUngana 

die 4tfa Match, 1968. Goud.

ShriK.K. 29.3.68 

Shah



23. RULINGS/ANNOUNCEMENTS BY SPEAKER

S.No. Subject Dat»

1. Accqwaace  the Chairman of tbe Esdmites Commltlee <iS 14.2.68

tallies of GovenuoeiEt on the teconuaondttioiB/coDcliiitott c«n- 

etiaedln-tiieiidhgc secret tvfatt of to Sttb-Commltta> ei the 

Eitfmata Committee on Defttice ReteaiRh and DtnrdopniU 

Laboiatoty, Hytksabad.

2. DecMoo* takeaat tiie slttiogof the BisiBMs Adritcry Comnitoee  2.4.68

lield 00 the Itt Aptil, 1968, legtzdiag cettain Short Dutatioa 

Dlacmlcns.

3. DecUaas taken at the ilttlug of the Bialnett Adylsocy Committee  l.S. 68

held OD the SOih Apctl. 1968, tegaidlBg die feastldlilQr of hevlag 
dlKuktloos about (1) the alleged itatemaot bjr the Agriculture Mlnliter 

of Andhra Fradeih against HatUans; and (11) the discrepancies la 

die commuBlcttlans received n̂ dlng rostraM on some 

Memben in Kuich.

4. Dectolom taken at the sitting of the Bmlness Advtoary Cemmitlee  7.5.68

held on the 6tii May, 1968 regarding hmlnwt of dw House «ad 

sitting of the House on the nth May, 1968.

5. Laying an die Table of the Hbum a copy c€ an eiiUaTlt filad bjr  9.5.68

die Govammait bcfoie the Delhi Ceut on KUtch mMM 
and discuatOD by die House of a motlett regarding c«t»ln 

statement made is the said affidavit.
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